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[THE MINISTER OF COMMERCE AND 
INDUSTRY (SHRI MORARJI R. DESAI) : 
Eighteen units in the large scale sector and 36 
units in the small scale sector are at present 
engaged in the production of cycles. The daily 
production figure varies from 4 to 628 ior the 
units engaged in production.] 

 

INDO-PAKISTAN    JOINT    COMMITTEE 
MEETING ON SHRINES HELD AT KARACHI 

36. SHRI NAWAB SINGH CHAU-HAN: 
Will the PRIME MINISTER be •pleased to state: 

(a) the decisions taken by the Joint 
Committee of India and Pakistan on shrines at 
its meeting held at Karachi in the month of 
January last; 

(b) the matters which were discussed 
there; and 

(c) whether the implementation of these 
decisions has started?] 

 

 THE PRIME MINISTER AND MINISTER 
OF EXTERNAL AFFAIRS (SHRI  

JAWAHARLAL NEHRU): (a) and (b). The 
following tentative decisions were taken   at 
the meeting: 

(i) the number of important shrines, the 
preservation and maintenance of which 
should be made the special responsibility of 
the Government should be limited to 200 in 
each country. The number is subject to 
revision at the time of finalisation of the 
lists of shrines; 

(ii) each country will be responsible for 
the preparation of the final list of shrines in 
the other country, which would be placed 
under the special care of the Government of 
that country. Each country would* 
however, furnish the other country 

[   ] English translation. 
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with a list of important shrines in its own 
territory for purposes of check and 
comparison. 

(c) Steps have been taken to implement the 
decisions.] 

 

REVALIDATION  OR  CANCELLATION  OF 
UNUTILIZED IMPORT LICENCES 

37. SHRI NAWAB SINGH CHAU-HAN: 
Will the Minister of COMMERCE AND 
INDUSTRY be pleased to state: 

(a) the number of import licences lying 
unutilized at present and the reasons why they 
have not been utilized; and 

(b) what is the policy regarding the 
revalidation or the cancellation of these 
licences?] 

 

UTHE MINISTER OF COMMERCE AND 
INDUSTRY (SHRI MORARJI R-. DESAI) : (a) 
Precise figures of unutilised licences are not 
available. 

(b) It is incumbent on the part   of 
the licencees to utilize the licences within the 
validity period speaLfifed therein. Licences 
issued to Established Importers are not, as a 
rule revalidated. Revalidation of licences 
issued to Actual Users is, however, 
considered* on merits provided such a request 
is made before the expiry of the licence giving 
sufficient justification. Licences are not 
cancelled, but they automatically stand 
cancelled if they are not utilized within the 
validity period' prescribed therein.] 

 

[ ] English  translation. 


